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OTIFICATION
(INCOME TAX)

S Q. ; In éxercise of the powerd conferved by the sub-clanse (iv) of 'c!ausc{i?’(l‘}
of section 10 of thc fncome-tax Act,1961(43 of 1961} I‘he Central Government hereby
Lcmm the “Imtmntc of E:onomm Jewrnalism, New Dieihi 7 fnr the purpose of thc said sub-

Llause for the assessment yeam 1997-98 1o 19994000 subject o the followmg
| ;
conditions, namclv . E ' :

|
® the hssossee will apply its ncome, or accumulate for apphoatmn, wholly
o and cu.luswchf to the objects for which it 18 established; 1
(i)  the assesiee wﬂl not invest or deposit its funds (other than voluntary
' mniﬂbuﬂuns paceived and malbtained n the form of jewellery, fuiniturg
o1 efe) for any period during the previous years relevant to thc assessment
years mentioned abuve other wise than in any onc ur more of the formas ur
modcs specificd in sub-scetion (5) of Scction 117 -
(i)  thig nomhcatzon will not apply in relation to any income bcmg proms .and
. gams of busmcss unless the business 1s incidental to the aitainment of the
objectives of the assessee and separate books of accovmts are maintained
m respect of such business.
(iv)  The assessee will regularly file ifs retum of income hefore the Income-tax
authority in accordance with the provisions of the Tncome-tax Act, 1961.
: :
!

|
| | (MONA M. VERMA;}
UNDER SECRETARY TO THE GOVERNMENT OF INDIA
NormicationNo. {{ 16T | (E.NO. 197 106/ $-1TA1)
To
The Manager

Governinent of India Press,
Ring Road, Mayapuri Industrial Avea,
(Near Rejouri Garden), New Delhi,
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